393 ﬁ’apen Laid

of section 48 of the Life Insurance
Corporation Act, 1956,

[Phtaced in Library. See No. LT-2601/86].

(5) A copy of the Annual Report
(Hindi and Bnglish versions) under
Rule 6 of the General Insurance
Business (Nationalisation) Rules,
1973 on the working and affairs
of the QGeneral Insurance Corpo-
ration of India and its subsidiaries
for the year ended the 31st
December, 1984,

[Placed in Library. See No, LT-2602/86).

(6) A copy each of the following
Reports (Hindi and English ver-
sions) :

(i) Report of the Hisar Sirsa
Kshetriya Gramin Bank, Hisar
for the year ended the 31st
December, 1984 together
with the Accounts and Audi-
tor’s Report thereon.

(ii) Report of the Murshidabad
Gramin Bank, Murshidabad,
for the year ended the 31st
December, 1984 together
with the Accounts and Audi-
tor’s Report thereon,

(iii) Report of the Muzaffarnagar
Kshetriya Gramin  Bank,
Muzaffarnagar, for the year
ended the 31st December,
1984 together with the
Accounts and the Auditor’s
Report thereoa.

(iv) Report of the Sangameshwara
Grameena Bank Mahbubnagar,
for the year ended to 31st
December, 1984 together
with the Accounts and Audi-
tor’s Report thereon,

[ Paced in Library. See No. LT-2603/86].

VAISAKHA 12, 1908 (SAKA) Comm. on Subordinate 394

Legislation

Calcatta Port Trust Employees (Other

than Haldia Dock Complei) Rgmu.

ment, Seniority and Promotion Reguia-
tions 1985

THE MINISTER OF STATE IN THE
DEPARTMENT OF SURFACE TRANS-

PORT (SHRI RAJESH PILOT) : 1 beg to
lay on the Table—

(1) A copy of the Calcutta Port Trust
Employees (Other than Haldia
Dock Complex) Recruitment,
Seniority and Promotion Regula-
tions, 1985 (Hindi and Engiish
versions) published in Notification
No. G.S.R. 945 (E) in Gazette of
_India dated the 30th December,
1985 under sub-section (4) of

section 124 of the Major Port
Trusts Act, 1963,

(2) A statement (Hind! and and
English versions) showing reasons
for delay in laying the notificatiop
mentioned at (1) above;

[Placed in Library. See No. LT-2604/86I.

12,03 hrs.

COMMITTEE ON PRIVATE MEMBER’S
BILLS AND RESOLUTIONS

[ English)
Minutes

SHRI M. THAMBI DURAI (Dharama-
puri) : I beg to lay on the Table Minutes
(Hindi and English versions) of the Elsventh
to Nineteenth sittings af the Committee pn
Private Members’ and Resolutions held
during the current session,

_—

COMMITTEE ON SUBORDINATE

LEGISLATION
[English]
Seventh Report
SHRI MOOL CHAND DAGA

(Pali) : I beg to present the Seventh Report
(Hindi and Enpglish versions) of the
Committee on Subordinate Legislation.




